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__ Dated.N°_ /D1-{C/Gaz./G~)/202.:

From
The Registrar General,
High Court ot'Dellu',
New Delhi.

To
The Director. @
National Judicial Academy,
Bhadbhada Road, P.0. Suraj N88-"1
an Q l-462044 (M131 D _
[F234 :io.o1ss~2s9s9o4, Tel. orss 2696669]

Sub: Nomination of one Judicial Officei-_ to attend as a partitgiipalllf
Workshop I (Pilot) in collaboration with Federal. :Iu_ cia ' t (CEELD
Washington and Central and Eastern European Law Initiative Institu e ,
Prague at the National Judicial Academy, Bhopal [October 6, 7 & 3| 2923] lsE‘
06].

Sir,
I am directed to refer to your letter No. NJA/Dir./SE-06/2023/1637 dated 20.07.2923,

on the above subject, and to say that Hon‘ble the Chief Justice has been pleased to nominate
Ms. Vidhi Gupta Anand, ACMM, Rouse Avenue Court Complex, New Delhi to attend as a .
participant in Cybercrime Workshop l (pilot) [SE-06] in collaboration with Federal Judicial
Center (FJC), Washington and Central and Eastem European Law Initiative Institute (CEELI),
"Prague at the National Judicial Academy, Bhopal on 06"‘, 7"‘ and 8"‘ of October, 2023.

Yours Sincerely,

(Vinay Shanna)
Assistant Registrar (Gaz.-IE)

for Registrar General

Dated: D1 lb 2.3. Copy along with copy of letter dated 20.07.2023 of the Director, National Judicial
Academy forwarded to the Principal District & Sessions Judge~oum-Special Jud e (PC Act

_ lam)’ R°"5° A"°“"° C911" C0mPl¢X. New Delhi with the request to inform Ms 5/idhi Guptti
:2 -.4'i—;h‘:~.1§I|afld, DJS accordingly and to ask h t d‘ d’ - - . '._j3¢‘._hopal with regard to study material slide Soar inatc irectly with National Judicial Academy,
_ » ff , o er details of the programm . _

' e ,its W. sh ) C
‘'51- AssistmitRegi§tm-(g_;_ 1:; .t..7'

F E D - - P I L
E DI . w __ or vi 2*-W t"\N0.Misc./Trng./RACC/GaZ-/2O23/5,66 D__g§>° D Dated, Delhithe I C’ _ 0 3. 2,023

Copy forwarded for

N053 “*5 /DHC/Gaz./G-3/2023

-‘#2-c

information and necessary action to:-
1. Ms. vidhi GuptaAnand.AdditlonalChletMetropo|itanM ' ~2_ Th Rs _ _ _ _ agistrate. RACC. New Delhi.Ne; Demto Ld Principal District & Sessions JUdQe.cum-Special Judge (PC Act) (CBl), RACC_

¢...3r"|‘he Drawing and Disbursing Oiticer. Central District THC D lh'
4. The Branch In-charge. Administ ' ~~ ' e IRACCI New Delhi. ration. General. Filing. Pool Car. Care Taking, Facilitation Centre.

/{The Website Committee. ns Hazari court Delhi for uploading the same on the official websit
' , e.

\ 9 - 0 8 - ‘Ll
(At-tin Bhardwaj)_ _ Officer In-charge (Jt.idicialJ/

for Principal District 8: Sessions Judge-
__ _ cum-specialJudge(PC Act)(CBI)
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iEMY INDIA

Dll'8C't0! Rel‘. N0. I NJA/Dir./ SE-O6/2021”
Dated: 20"‘ July, 2023

Justice A. P- Sahl

Dcar Cliicflusticc,

. - - - ' ‘ t ' C l) rcrimcS.ub.: Request to nominate one Judicial Officcr to attend as a participan "1 _Y °
C Washington and' Workshop 1 (Pilot) in collaboration with Federal Judicial Center (FJ ),

Central "ind Eastern European Law Initiative institute (CEELI), Prague at the NJA! l3l1°P"l
[October 6, 7 & 8, 2023] [SE-06]
%———-—'_*‘__"""

Greetings. As you are aware the Aniiuztl Calendar of the National Judicial Academy (NJ/\t) has
been ttpprovcd by the National Judicial Acadcinic Council (NJAC) and accordingly the 2t'l70VOl'll6l1ltDl1-CCl
programme is organized in collaboration with FJC, Washingtonl CEELI, Prague for which one Judicial
Officcr from each State is to be invited as an attendee participant.

The Academy requests you to kindly nominate One Judicial Officcr of the State to participate
in the three day programnic as rcfcrrcd to above. -

The nomination be kindly intimated zit the earliest for necessary arrangcinciits.

With warm regards.

Yours sincerely,

' J ' . . 'l~lon’blc M.-. Justice Satish Chandra Shanna ( usuce A P Sal“)
Chiefiustice
Delhi High Court
New Delhi - l 10003

Copy to: l. The Chairperson (Judge in char ' ' ' l C ’
- gc),Dll.id'il- ~2. The Registrar General, Delhi I-ligh COfil':,lDl:3lll1(lil Academy‘ New Den" _ I 10 078'
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